| TEM NO. 203 COURT NO. 2 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).31854/2010

(From the judgenent and order dated 25/05/2010 in LPA No. 1208/ 2009 of
The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

SARDARI LAL Petitioner(s)

VERSUS

CHAI RVAN, MANG NG COW , M C. POLYTC. &ORS Respondent ( s)
(Wth office report)[ FOR FI NAL DI SPCSAL]

Date: 04/01/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR JUSTI CE MADAN B. LOKUR
HON BLE MR JUSTICE M Y. EQBAL
For Petitioner(s) Ms. Shweta Kapoor, Adv.
Ms. Rekha Gri, Adv.
M. Neel am Sharna, Adv.
M. Anis Ahnmed Khan, Adv. - on- Record
For Respondent (s) M. S.S. Ray, Adv.

M. Vai bhav Qulia, Adv.
Ms. Rakhi Ray, Adv. -on-Record

UPON hearing counsel the Court made the follow ng
ORDER

Not taken up.

| [ Charanjeet Kaur ] | | [ Kusum Gul ati ]
| Court Master | | Court Master [



